GOVERNMENT OF INDIA
MINISTRY OF RAILWAYS

RAJYA SABHA
UNSTARRED QUESTION NO.756
ANSWERED ON 25.07.2025

UNIFIED RAILWAY ZONE FOR COASTAL KARNATAKA

756. SHRI AJAY MAKAN:

Will the Minister of RAILWAY'S be pleased to state:

(a) whether the Ministry has formally examined the long-standing demand to create a unified
railway zone for coastal Karnataka with its headquarters in Mangaluru, if so, the steps taken in
this regard and the reason for the delay in taking a decision;

(b) whether Government is aware that this administrative fragmentation is directly responsible
for the region's stunted railway development; and

(c) the steps Ministry is taking to accelerate pending railway projects in the Mangaluru and
Karwar sections?

ANSWER

MINISTER OF RAILWAYS, INFORMATION & BROADCASTING AND
ELECTRONICS & INFORMATION TECHNOLOGY

(SHRI ASHWINI VAISHNAW)

(a) to (c): Zone on Indian Railways is set up keeping in view factors like size, workload,
accessibility, traffic pattern and other operational/administrative requirements etc. consistent
with the needs of economy and efficiency. The Zone on Indian Railways is not based on the
state/district boundaries or on regional consideration. There are many states which are served
by more than one zone. Present arrangement of railway administration for coastal Karnataka

region is working satisfactorily.

Railway projects are surveyed/sanctioned/executed Zonal Railway wise and not State-
wise/Union Territory wise/District wise as the Railway projects may span across State/Union
Territory/District boundaries. Railway projects are sanctioned on the basis of remunerativeness,
traffic projections, last mile connectivity, missing links and alternate routes, augmentation of

congested/saturated lines, demands raised by State Governments, Central Ministries, Members
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of Parliament, other public representatives, Railway’s own operational requirement, socio-
economic considerations etc. depending upon throwforward of ongoing projects and overall

availability of funds.

Railway infrastructure projects falling fully/partly in the State of Karnataka are covered under
South Western Railway (SWR), Central Railway (CR), Southern Railway (SR) and South
Central Railway (SCR) zones of Indian Railways. Zonal Railway wise details of Railway
projects including cost, expenditure and outlay are made available in public domain on Indian

Railway’s website.

Survey of total 64 projects (25 new lines and 39 doubling) of total length 7,072 Km falling
fully/partly in the State of Karnataka have been sanctioned during last three years (2022-2023,
2023-24, 2024-25 and current Financial Year 2025-26).

Mangaluru and Karwar are existing railways station on Indian Railway network. For further
improving the connectivity to Mangaluru and Karwar, 04 surveys i.e. (i) Shivamogga-Sringeri-
Mangaluru new line project (332 Km), (ii) Hassan - Mangaluru doubling project (247 Km), (iii)
Shoranur-Mangalore 3rd & 4th Line project (307Km) and (iv) Hubballi - Ankola new double
line (163 Km) have been sanctioned.

As on 01.04.2025, 25 projects (15 new lines, 10 Doubling) of 3,264 km length, costing 342,517
crore falling fully/partly in Karnataka are sanctioned, out of which 1,394 Km length has been

commissioned and an expenditure of 321,310 crore has been incurred upto March’ 2025.

The summary is as under:

Category No of Total Length Exp
sanctioned | Length Commissioned upto Mar'25
Projects (in km) | Upto Mar25 (Km) Rincr.)
New Line 15 2,034 421 8,794
Doubling/ Multitracking 10 1,230 973 12,516
Total 25 3,264 1,394 21,310

The details of commissioning/laying of new track falling fully/partly in the State of Karnataka
during 2009-14 and 2014-25 is as under:
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Period Total  Track | Average Track
Commissioned | Commissioned

2009-14 565 Km 113 km/year

2014-25 1,671 Km. 151.91 km/year

Budget allocation for infrastructure projects and safety works, falling fully/partly in the State of

Karnataka is as under:

Period Outlay
2009-14 X835 crore/year
2025-26 %7,564 crore (more than 9 times)

Completion of Railway project(s) depends on various factors like quick land acquisition by
State Government, forest clearance by officials of forest department, shifting of infringing
utilities, statutory clearances from various authorities, geological and topographical conditions
of area, law and order situation in the area of project(s) site, number of working months in a
year for particular project site etc. All these factors affect the completion time and cost of the
project(s). Mere fact that one region is served by more than one zone does not hamper the
development projects undertaken in the area. Development initiatives are continuously
monitored at divisional, zonal and Railway Board level to ensure execution in smooth and

efficient manner.
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